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Petitions are allowed, vide separate o
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ATTENDI
NATIONA

DNCE.CUM-ORDER SHEET OF THE HEARINC OF MUMBAI BENCH OF THE
L COMPAI.]Y LAW TRIBUNAL ON 21.12.2017

NAME O]F THE PARTIES: M/s. Lodha Buildcon Pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of ttle Companies Act 1956
and 23O to 232 of the Companies Act, 2013.
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